Smt. Phool Kumari, Wife of Late Guru Prasad,
HPO, R/o Vill. Nevadakala, Post- Amilori, :
Distt. Sant Revidas Nagar, Bhadohi- 221406 (U.P).

i BPP L I CERE

(By Advocate Shri S.K. Pandey)

VERSUS

Union of India, through its Secretary,
M/o Textiles, Govt. of India, New Delhi.

The Development Commissioner (Handicrafts),
Office of the Development Commissioner
(Handicrafts), West Block No. 7, R.K. Puram,
New Delhi- 110066.

Regional Directorate (S.R), Office of the
Development Commissioner (Handicrafts),
Shastri Bhawan, 3*® Floor, 26, Haddows Road,
Chennai- 600006.

Assistant Director (Handicrafts), O/o the
Development Commissioner (Handicrafts),

Marketing and Service Extension Centre, 9,
Perumal Kail Street, Pondecherry- 605001.

The Senior Accounts Officer, Regional Pay &

Bccounts Office, M/o Commerce/Textiles,
9/10, Usman Road, Chennai- 600017.

—eeanenRESPONAdent s

(By Advocate: Sri )
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2005, It s stated that by the uge

np

?i;ﬁ;¥ husband was entitled to g&t:the;ﬁ”?t
ACP w.e.f. 09.08.1999 in the pay scale of Rs. Eﬁﬁ@¥ 
10,500/- and Second ACP w.e.f. 26.07.2000 in the pay
scale Rs. 10,000-15,200/- , but the same were not
granted to him. It is also stated that termimal
benefits such as arrear of pension, Leave Encashment
5 i etc. have also not been released to her as per
revised pay scale inspite of the detail
representation dated 07.04.2006, copy of which 1is
annexure A- 12 to the O0.A. It is further stated that
earlier her husband was reduced in pay scale from
550-900 to 550-800 but later on the same was
- restored but the difference of pay was not given to

him or after his death to her.

P Learned counsel for the applicant stated that
purpose would be served, i&4the respondent No. 2 1s
directed to consider and take appropriate decision
on the representation dated 07.04.2006 (Annexure- 12
?*'?} to the O0.A) within a time to be fixed by this

Tribunal.

3. Accordingly, the O.A is finally disposed of at

iﬁé,é? the initial stage with direction that in case, the
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MEMBER (A) .

VICE-CHAIRMAN.




